
List of cases in which Electronic Service of process has taken place during the month of September 2021

Court District Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL 01.04.2021 02.09.2021

01.05.2021 02.09.2021

02.08.2021 02.09.2021

02.08.2021 02.09.2021

Sr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 
20.07.2021)Sh. Rajneesh 
Kumar Gupta, 
District Judge, 
Commercial Court-
02

Sh. Pawan Kr. Jain, 
District Judge, 
Commercial Court-
03

Ms Nisha Saxena, 
District Judge, 
Commercial Court-
04

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
1182/21

ICICI BANK LTD 
V/S RAHUL 
SHARMA

DEEPAK 
KAUSHIK

CS COMM – 
1633/21

ICICI BANK LTD 
V/S GOPAL 
SHARMA

MANISH 
DIWAN

CS COMM – 
2627/21

ICICI BANK LTD 
V/S RAKESH KR 

MANISH 
DIWAN

CS COMM – 
2629/21

ICICI BANK LTD 
V/S GARIMA 
SRIVASTAVA

DEEPAK 
KAUSHIK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

22.12.2020 02.09.2021

27.10.2020 02.09.2021

02.11.2020 02.09.2021

07.08.2021 02.09.2021

09.02.2021 02.09.2021

27.10.2020 02.09.2021

09.08.2021 02.09.2021

09.08.2021 02.09.2021

09.08.2021 02.09.2021

26.11.2020 02.09.2021

K K SINGH 05.07.2019 02.09.2021

SATISH KR 07.01.2021 02.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
1898/20

ICICI BANK LTD 
V/S DYNAMIC 
MARKETING

MANISH 
DIWAN

CS COMM – 
1580/20

ICICI BANK LTD 
V/S KALLU RAM 
MEENA

DEEPAK 
KAUSHIK

CS COMM – 
1645/20

ICICI BANK LTD 
V/S PARDEEP 
JAIN 

DEEPAK 
KAUSHIK

CS COMM- 
2762/21

ICICI BANK LTD 
V/S RAVISH 
KUMAR

DEEPAK 
KAUSHIK

CS COMM – 
450/21

VINAY SYSTEM P 
LTD V/S ANIL 
JAYSWAL

MUNISH 
GUPTA

CS COMM – 
1587/20

ICICI BANK LTD 
V/S MOHD 
ISHAAITOO

DEEPAK 
KAUSHIK

CS COMM – 
2774/21

ICICI BANK LTD 
V/S GAURAV 
SRIVASTAVA

VIKAS 
CHOPRA

CS COMM – 
2782/21

ICICI BANK LTD 
V/S MAHESH 

VIKAS 
CHOPRA

CS COMM – 
2776/21

ICICI BANK LTD 
V/S SHARWAN 
KUMAR

VIKAS 
CHOPRA

CS COMM – 
1641/20

ICICI BANK LTD 
V/S A L KAIF FOOD

DEEPAK 
KAUSHIK

CS COMM – 
1836/21

SUPER CASSETTES 
INDUS V/S RAJA 
SHEKHAR

CS COMM – 
107/2021

ICICI BANK LTD 
V/SABHISHEK 
VERMA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

30.07.2021 03.09.2021

28.10.2020 03.09.2021

01.04.2021 03.09.2021

SATISH KR 09.07.2021 03.09.2021

SATISH KR 09.07.2021 03.09.2021

24.07.2021 03.09.2021

24.07.2021 03.09.2021

26.06.2021 03.09.2021

26.06.2021 03.09.2021

ANJU BAGAI 26.10.2020 03.09.2021

09.08.2021 03.09.2021

11.08.2021 03.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
2583/21

ICICI BANK LTD 
V/S RIZWAN 
KHAN

DEEPAK 
KAUSHIK

CS COMM – 
1612/20

ICICI BANK LTD 
V/S KAMALJIT 
KAUR

DEEPAK 
KAUSHIK

CS COMM – 
1178/21

ICICI BANK LTD 
V/S NEHA 
SHARMA

DEEPAK 
KAUSHIK

CS COMM – 
2209/21

ICICI BANK LTD 
V/S MOIN KHAN

CS COMM – 
2205/21

ICICI BANK LTD 
V/S RAFIQ 
AHEMAD

CS COMM – 
2444/21

ICICI BANK LTD 
V/S SURAT SINGH 

DEEPAK 
KAUSHIK

CS COMM – 
2440/21

ICICI BANK LTD 
V/S VIKAS SINGH 

DEEPAK 
KAUSHIK

CS COMM – 
1973/21

ICICI BANK LTD 
V./S GURPREET 
SINGH 

MANISH 
DIWAN

CS COMM – 
1977/21

ICICI BANK LTD 
V/S PRAVEEN 
RAJPUT

MANISH 
DIWAN

CS COMM – 
1573/20

M/S S CHAND & 
CO. V/S AMIT KR

CS COMM – 
2783/21

ICICI BANK LTD 
V/S MOBILE CARE

DEEPAK 
KAUSHIK

CS COMM – 
2822/21

ICICI BANK LTD 
V/S YOGESH 
KUMAR

MANISH 
DIWAN



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

11.08.2021 03.09.2021

09.08.2021 03.09.2021

11.08.2021 03.09.2021

29.07.2021 03.09.2021

29.07.2021 03.09.2021

21.06.2021 03.09.2021

03.07.2021 03.09.2021

27.09.2019 03.09.2021

09.08.2021 03.09.2021

03.07.2021 04.09.2021

02.07.2021 04.09.2021

07.03.2020 04.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
2824/21

ICICI BANK LTD 
V/S UNIBERA 
DEVELOPERS

MANISH 
DIWAN

CS COMM – 
2778/21

ICICI BANK LTD 
V/S RAVI KUMAR

MANISH 
DIWAN

CS COMM – 
2825/21

ICICI BANK LTD 
V/S JITENDRA 
KUMAR

MANISH 
DIWAN

CS COMM – 
2553/21

ICICI BANK LTD 
V/S SANJAY 
WALIA

DEEPAK 
KAUSHIK

CS COMM – 
2568/21

ICICI BANK LTD 
V/S SHUBHAKIT 
NISHAD

DEEPAK 
KAUSHIK

CS COMM – 
1899/21

ICICI BANK LTD 
V/S CHITRANG 
ADALATWALE

MANISH 
DIWAN

CS COMM – 
2121/21

ICICI BANK LTD 
V/S SARTAJ ALVI

MANISH 
DIWAN

CS COMM – 
2252/19

ICICI BANK LTD 
V/S SURAJ 
KUMAR SINGH 

MANISH 
DIWAN

CS COMM – 
2780/21

ICICI BANK LTD 
V/S RISING 
ENTERPRISES

DEEPAK 
KAUSHIK

CS COMM – 
2126/21

ICICI BANK LTD 
V/S ANSHUL GOEL

CHETNA 
BHALLA

CS COMM – 
2106/21

ICICI BANK LTD 
V/S GUNVIR 
SINGH 

CHETNA 
BHALLA

CS COMM – 
815/20

ICICI BANK LTD 
V/S SUKHBIR 
SINGH 

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

03.07.2021 04.09.2021

30.03.2021 04.09.2021

30.03.2021 04.09.2021

01.04.2021 04.09.2021

26.06.2021 04.09.2021

29.07.2020 04.09.2021

26.08.2021 08.09.2021

19.02.2021 08.09.2021

17.04.2021 08.09.2021

24.04.2019 09.09.2021

24.04.2019 09.09.2021

15.07.2021 09.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS OMM -* 
2124/21

ICICI BANK LTD 
V/S KULWANT 
SINGH 

CHETNA 
BHALLA

CS COMM – 
1132/21

ICICI BANK LTD 
V/S NISHA GUPTA

DEEPAK 
KAUSHIK

CS COMM – 
1133/21

ICICI BANK LTD 
V/S VIKRANT 
SINGH 

DEEPAK 
KAUSHIK

CS COMM – 
1184/21

ICICI BANK LTD 
V./S RAHUL 
CHAUHAN

DEEPAK 
KAUSHIK

CS COMM – 
1982/21

ICICI BANK LTD 
V/S MIRZA AKKU

DEEPAK 
KAUSHIK

CS COMM – 
1071/20

ICICI BANK LTD 
V/S ANSAR INDIA 
IN P LTD

CHETNA 
BHALLA

CS COMM – 
2967/21

ICICI BANK LTD 
V/S RAMKESH 

DEEPAK 
KAUSHIK

CS COMM – 
621/21

ICICI BANK LTD 
V/S ADARSH KR

MANISH 
DIWAN

CS COMM – 
1449/21

ICICI BANK LTD 
V/S SOMWATI 

HEMANT 
GUPTA

CS COMM – 
551/19

ICICI BANK LTD 
V/S DEEPAK PAL

CHETNA 
BHALLA

CS COMM – 
550/19

ICICI BANK LTD 
V/S DEBASHIS 
BANERJEE

CHETNA 
BHALLA

CS COMM – 
2299/21

MITTAL 
PROTJOLIO P LTD 
V/S ASHISH 
CHABRA

KAUSHIK 
CHATTERJEE



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

07.06.2021 13.09.2021

15.03.2021 13.09.2021

18.08.2021 14.09.2021

26.08.2021 14.09.2021

26.08.2021 14.09.2021

25.08.2021 15.09.2021

06.01.2021 15.09.2021

28.01.2021 16.09.2021

28.01.2021 16.09.2021

11.06.2021 16.09.2021

17.09.2019 16.09.2021

26.07.2019 16.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
1674/21

ICICI BANK LTD 
V/S AVLESH KR

CHETNA 
BHALLA

CS COMM – 
920/21

ICICI BANK LTD 
V/S ROHIT 
MIGLANI

CHETNA 
BHALLA

CS COMM – 
2884/21

ICICI BANK LTD 
V/S NITIN GUPTA

DEEPAK 
KAUSHIK

CS COMM – 
2956/21

ICICI BANK LTD 
V/D TRISHUL 
TOWERS

DEEPAK 
KAUSHIK

CS COMM – 
2957/21

ICICI BANK LTD 
V/S SALMAN 
KHAN

DEEPAK 
KAUSHIK

CS COMM – 
2934/21

ICICI BANK LTD 
V/S HYDROBATHS 

CHETNA 
BHALLA

CS COMM – 
73/21

ICICI BANK LTD 
V/S MANOJ 
KUMAR

CHETNA 
BHALLA

CS COMM – 
337/21

ICICI BANK LTD 
V/S KALATHUR 
VADYAR 

MANISH 
DIWAN

CS COMM – 
338/21

ICICI BANK LTD 
V/S KISHAN 
SINGH BHADORIA

MANISH 
DIWAN

CS COMM – 
1717/21

ICICI BANK LTD 
V/S VIKRAM 
KAUSHIK

MANISH 
DIWAN

CS COMM – 
1955/19

ICICI BANK LTD 
V/S HARISH 
KUMAR

MANISH 
DIWAN

CS COMM – 
1316/19

ICICI BANK LTD 
V/S VIKAS 
DARGAN

MANISH 
DIWAN



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

28.01.2021 16.09.2021

17.09.2019 16.09.2021

17.08.2021 16.09.2021

17.08.2021 16.09.2021

17.08.2021 16.09.2021

02.07.2021 16.09.2021

16.08.2021 16.09.2021

17.04.2021 17.09.2021

17.04.2021 17.09.2021

17.04.2021 17.09.2021

17.04.2021 17.09.2021

17.04.2021 17.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
335/21

ICICI BANK LTD 
V/S KARTIKAI 
SISOIDA

MANISH 
DIWAN

CS COMM – 
1959/19

ICICI BANK LTD 
V/S ANAND KR 
SHARMA

MANISH 
DIWAN

CS COMM – 
2870/21

ICICI BANK LTD 
V/S PREM 
PRAKASH 

DEEPAK 
KAUSHIK

CS COMM – 
2874/21

ICICI BANK LTD 
V/S PRAKASH 
SHAURABH

DEEPAK 
KAUSHIK

CS COMM – 
2875/21

ICICI BANK LTD 
V/S RAVINDER KR 
SINGH 

DEEPAK 
KAUSHIK

CS COMM – 
2107/21

ICICI BANK LTD 
V/S NAIM KHAN

MANISH 
DIWAN

CS COMM – 
2856/21

ICICI BANK LTD 
V/S PUNEET 
SUNEJA

DEEPAK 
KAUSHIK

CS COMM – 
1433/21

ICICI BANK LTD 
V/S LOKESH 
KUMAR

CHETNA 
BHALLA

CS COMM – 
1435/21

ICICI BANK LTD 
V/S MOHD 
MUSTAFA BADAR 
KHAN

CHETNA 
BHALLA

CS COMM – 
1434/21

ICICI BANK LTD 
V/S JPY FOREX 
AND HOLIDAYS

CHETNA 
BHALLA

CS COMM – 
1438/21

ICICI BANK LTD 
V/S DEEPAK 
SHARMA

CHETNA 
BHALLA

CS COMM 
-1437/21

ICICI BANK LTD 
V/S ANKITA 
SINGH 

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

17.04.2021 17.09.2021

17.04.2021 17.09.2021

02.09.2021 17.09.2021

31.08.2021 17.09.2021

12.07.2021 17.09.2021

27.02.2021 17.09.2021

23.07.2019 17.09.2021

02.09.2021 17.09.2021

02.09.2021 17.09.2021

13.04.2021 17.09.2021

16.06.2021 17.09.2021

13.07.2021 17.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
1436/21

ICICI BANK LTD 
V/S JATIN ARORA

CHETNA 
BHALLA

CS COMM – 
1441/21

ICICI BANK LTD 
V/S SIMRAN

CHETNA 
BHALLA

CS COMM – 
3116/21

ICICI BANK LTD 
V/S SEEMA 

CHETNA 
BHALLA

CS COMM – 
3042/21

RUNGTA 
IRAIGATION LTD 
V/S SHIVA PIPE

SHASHANK 
GUPTA

CS COMM – 
2214/21

ICICI BANK LTD 
V/S AJAB SINGH 

CHETNA 
BHALLA

CS COMM – 
686/21

ANIRAJ 
DISTRIBUTOR V/S 
EFFIMAX 
ENGINEER

DEEPAK 
KOHLI

CS COMM – 
1278/19

JAGDISH & SONS 
INDIA LLP V/S 
JAIN SAREE 
BHANDAR

NEELAM 
MALIK

CS COMM – 
3118/21

ICICI BANK LTD 
V/S HARENDRA 
LEGA

CHETNA 
BHALLA

CS COMM – 
3119/21

ICICI BANK LTD 
V/S GURBANI 
KAUR

CHETNA 
BHALLA

CS COMM – 
1389/21

ICICI BANK LTD 
V/S OM KUMAR

HEMANT 
GUPTA

CS COMM – 
1805/21

ICICI BANK LTD 
V/S NITIN BHATIA

DEEPAK 
KAUSHIK

CS COMM – 
2250/21

ICICI BANK LTD 
V/S RANBIR

MANISH 
DIWAN



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

12.07.2021 17.09.2021

11.06.2021 18.09.2021

SATISH KR 25.08.2021 18.09.2021

21.08.2021 18.09.2021

24.08.2021 18.09.2021

23.08.2021 18.09.2021

25.08.2021 18.09.2021

07.08.2021 21.08.2021

17.04.2021 21.09.2021

07.08.2021 21.09.2021

17.04.2021 21.09.2021

QUAISAR ALI 27.03.2021 21.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
2223/21

ICICI BANK LTD 
V/S LALIT KUMAR

DEEPAK 
KAUSHIK

CS COMM – 
1713/21

ICICI BANK LTD 
V/S RAVI KR 
SINGHAL

DEEPAK 
KAUSHIK

CS COMM – 
2932/21

ICICI BANK LTD 
V/S SHAMEY 

CS COMM – 
2901/21

ICICI BANK LTD 
V/S PRAVEEN KR

DEEPAK 
KAUSHIK

CS COMM – 
2917/21

ICICI BANK LTD 
V/S AQEEB SALAM

DEEPAK 
KAUSHIK

CS COMM – 
2905/21

ICICI BANK LTD 
V/S RINKU SINGH 
TOMAR

DEEPAK 
KAUSHIK

CS COMM – 
2926/21

MAYANK 
ENTERPRISES V/S 
MSG INFRA BUILD

HARMESH 
KUMAR

CS COMM – 
2760/21

ICICI BANK LTD 
V/S VIKAS KR

VIKAS 
CHOPRA

CS COMM – 
1447/21

ICICI BANK LTD 
V/S AJAY KUMAR

VIKAS 
CHOPRA

CS COMM – 
2761/21

ICICI BANK LTD 
V/S NEERAJ KR

VIKAS 
CHOPRA

CS COMM – 
1443/21

ICICI BANK LTD 
V/S ARUN 
PRADHAN 

VIKAS 
CHOPRA

CS COMM – 
1115/21

PNB BANK LTD 
V/S VAISHALI 
AHUJA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

12.02.2021 21.09.2021

SATISH KR 28.08.2021 22.09.2021

SATISH KR 28.08.2021 22.09.2021

SATISH KR 28.08.2021 22.09.2021

24.07.2021 24.09.2021

17.06.2021 24.09.2021

17.06.2021 24.09.2021

09.09.2021 24.09.2021

09.09.2021 24.09.2021

09.09.2021 24.09.2021

08.03.2021 24.09.2021

21.08.2021 24.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
548/21

AMAN GUPTA V/S 
KAPIL GUPTA 

NAVEEN 
GROVER

CS COMM – 
3010/21

ICICI BANK LTD 
V/S SARANJEET 
KAUR

CS COMM – 
3014/21

ICICI BANK LTD 
V/S VISHAL BEDI

CS COMM – 
3011/21

ICICI BANK LTD 
V/S ZAWWAR 
REHMAN

CS COMM – 
2431/21

ICICI BANK LTD 
V/S TARUN 
KUMAR

CHETNA 
BHALLA

CS COMM – 
1836/21

ICICI BANK LTD 
V/S ILYAS

CHETNA 
BHALLA

CS COMM – 
1833/21

ICICI BANK LTD 
V/S BALBIR SINGH 

CHETNA 
BHALLA

CS COMM – 
3230/21

ICICI BANK LTD 
V/S NEERAJ 
SHARMA 

CHETNA 
BHALLA

CS COMM – 
3228/21

ICICI BANK LTD 
V/S HARIOM 

CHETNA 
BHALLA

CS COMM – 
3227/21

ICICI BANK LTD 
V/S RAMA 
SHANKAR YADAV

CHETNA 
BHALLA

CS COMM – 
841/21

ICICI BANK LTD 
V/S ZAFAR ALI

CHETNA 
BHALLA

CS COMM – 
2899/21

ICICI  BANK LTD 
V/S RAMESH 
CHANDER

DEEPAK 
KAUSHIK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

22.10.2018 24.09.2021

23.07.2019 27.09.2021

16.01.2021 27.09.2021

23.08.2021 28.09.2021

09.10.2019 28.09.2021

D R JAIN 20.07.2021 28.09.2021

D R JAIN 22.02.2021 28.09.2021

S D ANSARI 21.08.2021 29.09.2021

29.07.2021 29.09.2021

SATISH KR 25.08.2021 29.09.2021

09.01.2019 29.09.2021

16.09.2021 29.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
80/2018

ICICI BANK LTD 
V/S BRAJESH KR 
RATHORE

DEEPAK 
KAUSHIK

CS COMM – 
1279/19

HOSHIYAR SINGH 
SURESH 
CHANDRA V/S 
GHUNGHAT 
SAREE

NEELAM 
MALIK

CS COMM – 
197/21

AGGARWAL 
DRESS MATERIAL 
V/S RASHISH 
DESIGNING

NEELAM 
MALIK

CS COMM – 
2906/21

ICICI BANK LTD 
V/S 
DHARMANDRA KR

DEEPAK 
KAUSHIK

CS COMM – 
2451/21

ICICI BANK LTD 
V/S NAQUEE 
AHMED

CHETNA 
BHALLA

CS COMM – 
2399/21

PRACHI INDIA V/S 
NISHANT TYAGI

CS COMM – 
651/21

PRACHI INDIA V/S 
VIDYA VATIKA 

CS COMM – 
2892/21

ANSHUL GUPTA 
V/S MANOJ KR

CS COMM – 
2565/21

ICICI BANK LTD 
V/S VARUN KR

CHETNA 
BHALLA

CS COMM – 
2930/21

ICICI BANK LTD 
V/S MAHESH 
KUMAR

CS COMM – 
28/19

ICICI BANK LTD 
V/S MOHD KASIM

VIKAS 
CHOPRA

CS COMM – 
3365/21

ICICI BANK LTD 
V/S POONAM

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

5 CENTRAL

26.06.2021 29.09.2021

6 4 NIL

7 West NIL

8 West NIL

9 NEW DELHI 25-02-2021 15-09-2021

10 NEW DELHI - 13.04.2021 01.09.2021

- 16.08.2021 01.09.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, Commercial 
Court-05

CS COMM – 
1981/21

ICICI BANK LTD 
V/S SUDHAKAR 
JHA

VIKAS 
CHOPRA

Sh. Manmohan 
Sharma, District 
Judge, Commercial 
Court-06

Sh. Dinesh Bhatt , 
DJ (Commercial 
Court)-01

Sh. Gurdeep Singh, 
DJ (Commercial 
Court)-02

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/77
/2021

STATE BANK OF 
INDIA Vs MAHESH 
MAHTO

RUCHI 
KHURANA

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
179/2021

SACHIN GUPTA 
VS. BHARTI AXA 
GENERAL 
INSURENCE CO. 
LTD.

CS (COMM.) 
307/2021

AJAY KAPOOR VS. 
DSV AIR AND SEA 
PVT. LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 16.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
307/2021

AJAY KAPOOR VS. 
DSV AIR AND SEA 
PVT. LTD.

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
336/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 28.08.2021 01.09.2021

- 31.08.2021 02.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
335/2021

HDFC VS. AJAY 
KUMAR GUPTA

CS 
(COMM.)33
4/2021

HDFC VS. 
SHAMSHER 
SINGH & ANR.

CS 
(COMM.)33
4/2021

HDFC VS. 
SHAMSHER 
SINGH & ANR.

CS 
(COMM.)33
4/2021

HDFC VS. 
SHAMSHER 
SINGH & ANR.

CS 
(COMM.)33
4/2021

HDFC VS. 
SHAMSHER 
SINGH & ANR.

CS (COMM.) 
339/2021

M/S REALISTIC 
REALTORS PVT. 
LTD. VS. KARTIK 
KUMAR



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 31.08.2021 02.09.2021

- 14.01.2021 03.09.2021

- 14.01.2021 03.09.2021

- 14.01.2021 03.09.2021

- 14.01.2021 03.09.2021

- 14.01.2021 03.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
339/2021

M/S REALISTIC 
REALTORS PVT. 
LTD. VS. KARTIK 
KUMAR

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 14.01.2021 03.09.2021

- 26.02.2021 04.09.2021

- 08.02.2021 04.09.2021

- 08.02.2021 04.09.2021

- 08.02.2021 04.09.2021

- 08.02.2021 04.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
24/2021

HDFC VS. RISHI 
KAPOOR

CS (COMM.) 
86/2021

HARPREET KAUR 
VS. JAIPREET 
KAUR

CS (COMM.) 
48/2021

PNB VS. EMBLISH 
AND ORD.

CS (COMM.) 
48/2021

PNB VS. EMBLISH 
AND ORD.

CS (COMM.) 
48/2021

PNB VS. EMBLISH 
AND ORD.

CS (COMM.) 
48/2021

PNB VS. EMBLISH 
AND ORD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 08.02.2021 04.09.2021

- 10.03.2021 04.09.2021

- 10.03.2021 04.09.2021

- 10.03.2021 04.09.2021

- 24.07.2021 06.09.2021

- 04.09.2021 06.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
48/2021

PNB VS. EMBLISH 
AND ORD.

CS (COMM.) 
98/2021

M/S SHRI MOHAN 
WELDING WORKS 
VS. ASPEK MEDIA 
PVT. LTD.

CS (COMM.) 
98/2021

M/S SHRI MOHAN 
WELDING WORKS 
VS. ASPEK MEDIA 
PVT. LTD.

CS (COMM.) 
98/2021

M/S SHRI MOHAN 
WELDING WORKS 
VS. ASPEK MEDIA 
PVT. LTD.

CS 
(COMM.)25
0/2021

DESICCANT 
RATORS 
INTERNATIONAL 
PVT. LTD. VS. THE 
SENIOR 
DIVISIONAL 
MANAGER 
UNITED INDIA 
LTD.

CS (COMM.) 
348/2021

RAVI SALUJA VS. 
PRIDE PLAZA 
HOTEL AERO CITY 
& ORS.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 04.09.2021 06.09.2021

- 04.09.2021 06.09.2021

- 04.09.2021 06.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
348/2021

RAVI SALUJA VS. 
PRIDE PLAZA 
HOTEL AERO CITY 
& ORS.

CS (COMM.) 
348/2021

RAVI SALUJA VS. 
PRIDE PLAZA 
HOTEL AERO CITY 
& ORS.

CS (COMM.) 
348/2021

RAVI SALUJA VS. 
PRIDE PLAZA 
HOTEL AERO CITY 
& ORS.

CS (COMM.) 
284/2021

M/S 
VOLVOLINECUMM
INUS PVT LTD. VS. 
M/S MAMAKKAL 
AUTO DIESEL 
WORKS

CS (COMM.) 
284/2021

M/S 
VOLVOLINECUMM
INUS PVT LTD. VS. 
M/S MAMAKKAL 
AUTO DIESEL 
WORKS

CS (COMM.) 
284/2021

M/S 
VOLVOLINECUMM
INUS PVT LTD. VS. 
M/S MAMAKKAL 
AUTO DIESEL 
WORKS



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
284/2021

M/S 
VOLVOLINECUMM
INUS PVT LTD. VS. 
M/S MAMAKKAL 
AUTO DIESEL 
WORKS

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 09.08.2021 08.09.2021

- 09.08.2021 08.09.2021

- 06.07.2020 13.09.2021

- 06.07.2020 13.09.2021

- 06.07.2020 14.09.2021

- 27.03.2021 17.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS 
(COMM.)28
3/2021

M/S VOLVOLINE 
CUMMINUS PVT 
LTD. VS. M/S 
CYNOX 
NETWORKS PVT. 
LTD.

CS (COMM.) 
336/2020

UNDER ARMOUR 
VS. ASHOK 
KUMAR

CS (COMM.) 
336/2020

UNDER ARMOUR 
VS. ASHOK 
KUMAR

CS (COMM.) 
336/2020

UNDER ARMOUR 
VS. ASHOK 
KUMAR

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 27.03.2021 17.09.2021

- 27.03.2021 17.09.2021

- 27.03.2021 17.09.2021

- 27.03.2021 17.09.2021

- 27.03.2021 17.09.2021

- 27.03.2021 17.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 27.03.2021 17.09.2021

- 26.03.2021 17.09.2021

- 26.03.2021 17.09.2021

- 19.02.2021 18.09.2021

- 19.02.2021 18.09.2021

- 11.01.2021 18.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. VOLKSWAGEN 
INDIA PVT. LTD.

CS (COMM.) 
142/2021

HT MEDIA LTD. 
VS. SONY 
ADVERTISING 
SERVICES PVT 
LTD.

CS (COMM.) 
142/2021

HT MEDIA LTD. 
VS. SONY 
ADVERTISING 
SERVICES PVT 
LTD.

CS (COMM.) 
66/2021

M/S VEIRA 
ELECTRONICS PVT 
LTD. VS. M/S 
SHREE 
VAISHNAVI 
TRADERS AND 
ANR.

CS (COMM.) 
66/2021

M/S VEIRA 
ELECTRONICS PVT 
LTD. VS. M/S 
SHREE 
VAISHNAVI 
TRADERS AND 
ANR.

CS 
(COMM.)15/
2021

M/S CMI LTD. VS. 
B.R. BHATI



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 28.10.2020 22.09.2021

- 28.10.2020 22.09.2021

- 28.10.2020 22.09.2021

- 28.10.2020 22.09.2021

- 28.10.2020 22.09.2021

- 28.10.2020 22.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
516/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
ISRAIL D& ANR.

CS (COMM.) 
516/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
ISRAIL & ANR.

CS (COMM.) 
521/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
YOGESH KUMAR & 
ANR.

CS (COMM.) 
521/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
YOGESH KUMAR & 
ANR.

CS (COMM.) 
515/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
TAHAL SINGH & 
ANR.

CS (COMM.) 
515/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
TAHAL SINGH & 
ANR.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 23.08.2021 22.09.2021

- 23.08.2021 22.09.2021

- 23.08.2021 22.09.2021

- 23.08.2021 22.09.2021

- 23.08.2021 22.09.2021

- 13.07.2020 23.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
319/2021

M/S HT MEDIA 
LTD. VS. M/S UNIT 
83 ADVERTISING

CS (COMM.) 
319/2021

M/S HT MEDIA 
LTD. VS. M/S UNIT 
83 ADVERTISING

CS (COMM.) 
317/2021

M/S HT MEDIA 
LTD. VS. M/S MY 
FAMILY DENTIST

CS (COMM.) 
317/2021

M/S HT MEDIA 
LTD. VS. M/S MY 
FAMILY DENTIST

CS (COMM.) 
317/2021

M/S HT MEDIA 
LTD. VS. M/S MY 
FAMILY DENTIST

CS 
(COMM.)345
/2020

LEVI STRAUS AND 
CO. VS. ASHOK 
KUMAR



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 17.09.2021 23.09.2021

- 17.09.2021 23.09.2021

- 27.03.2021 23.09.2021

- 27.03.2021 23.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS (COMM.) 
376/2021

RAJ KUMAR 
MITTAL VS. SR 
ASHOK AND 
ASSOCIATES PVT 
LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. SKODA AUTO 
VOLKSWAGEN 
INDIA PVT. LTD.

CS 
(COMM.)150
/2021

IMPERIAL AUTO 
INDUSTRIES LTD. 
VS. SKODA AUTO 
VOLKSWAGEN 
INDIA PVT. LTD.

CS (COMM.) 
421/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
MOUSAM KHAN & 
ANR.

CS (COMM.) 
421/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
MOUSAM KHAN & 
ANR.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 06.11.2020 24.09.2021

- 06.11.2020 24.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
535/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
HANS RAJ & ANR.

CS (COMM.) 
535/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
HANS RAJ & ANR.

CS (COMM.) 
420/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
RAGHUVEER & 
ANR.

CS (COMM.) 
420/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
RAGHUVEER & 
ANR.

CS 
(COMM.)419
/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
ROSAN & ANR.

CS 
(COMM.)419
/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
ROSAN & ANR.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

- 05.10.2020 24.09.2021

- 07.06.2021 25.09.2021

- 07.06.2021 25.09.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
536/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
GURMEL SINGH & 
ANR.

CS (COMM.) 
536/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
GURMEL SINGH & 
ANR.

CS (COMM.) 
537/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
GURMUKH SINGH 
& ANR.

CS (COMM.) 
537/2020

DE LAGE LANDEN 
FIN. SERVICES 
PVT. LTD. VS. 
GURMUKH SINGH 
& ANR.

CS (COMM.) 
194/2021

LOREAL INDIA 
PVT. LTD. VS. 
ASHOK KUMAR 
AND ORS.

CS (COMM.) 
194/2021

LOREAL INDIA 
PVT. LTD. VS. 
ASHOK KUMAR 
AND ORS.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

10 NEW DELHI

- 07.06.2021 25.09.2021

- 07.06.2021 25.09.2021

- 07.06.2021 25.09.2021

- 01.09.2021 27.09.2021

- 06.07.2020 29.09.2021

11 NEW DELHI NIL

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
194/2021

LOREAL INDIA 
PVT. LTD. VS. 
ASHOK KUMAR 
AND ORS.

CS (COMM.) 
194/2021

LOREAL INDIA 
PVT. LTD. VS. 
ASHOK KUMAR 
AND ORS.

CS (COMM.) 
194/2021

LOREAL INDIA 
PVT. LTD. VS. 
ASHOK KUMAR 
AND ORS.

CS (COMM.) 
340/2021

CJ DARCL 
LOGISTICS LTD. 
VS. JMD GLOBAL 
FORWARDERS 
INC. PVT. LTD.

CS (COMM.) 
336/2020

UNDER ARMOUR 
VS. ASHOK 
KUMAR

SH. SANJIV JAIN, 
LD. DISTRICT 
JUDGE (COMM.)-
03



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

12 SOUTH NIL

13 SOUTH 04.09.2021 04.09.2021

VARUN BEDI 01.09.2021 04.09.2021

01.09.2021 04.09.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1879/2021

VOLKSWAGEN 
FINANCE PVT. 
LTD. VS BHOOMI 
CARS

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1806/2021

TATA CAPITAL VS 
CORONATION 
INFRA

OMP (I) 
(COMM) 
1807/2021

YES BANK VS 
GEETA 
MALHOTRA

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

16.03.2021 04.09.2021

16.10.2020 04.09.2021

31.08.2021 04.09.2021

31.08.2021 04.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
115/21

ICICI BANK VS 
IMAM ZAFAR

DEEPAK 
KAUSHIK

CS (COMM) 
306/20

ICICI BANK VS 
MAMTA DEVI

DEEPAK 
KAUSHIK

OMP (I) 
(COMM) 
1794/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SHRUTI 
TRAVELS

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1795/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PLANET 
PR

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

31.08.2021 04.09.2021

31.08.2021 04.09.2021

01.09.2021 04.09.2021

01.09.2021 04.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1796/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS 
TRANZLEASE

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1797/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SURESH 
CHANDRA

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1813/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PATEL 
TOSIF

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1814/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SAI 
GAJANAN

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

01.09.2021 04.09.2021

01.09.2021 04.09.2021

23.10.2020 08.09.2021

03.08.2021 08.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1815/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS 
RAJESHWAR

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1816/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SARA 
TOURS

RAJESH 
JANGRA

CS (COMM) 
320/20

SYSTEMAIR INDIA 
PVT. LTD. VS M/S. 
SAMPOO 
ENGINEERING 
INDIA PVT. LTD.

SUNIL KUMAR 
SHARMA

CS (COMM) 
224/20

M/S RAMANAND 
ENTERPRISES 
INDIA PVT. LTD. 
VS MR. NAND LAL 
SAHIBANI AND 
ORS.

RACHIT 
SHRIVASTAVA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

06.09.2021 08.09.2021

06.09.2021 08.09.2021

06.09.2021 08.09.2021

23.08.2021 08.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1900/21

YES BANK VS 
INTERNATIONAL 
TOURIST 
COMPANY

SANJEEV 
PATHAK

OMP (I) 
(COMM)190
1/21

YES BANK VS GT 
EUROGROOVE 
PVT. LTD.

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1902/21

YES BANK VS 
SHIVAM MISHRA

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1643/21

YES BANK VS 
ROHIT JHA

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

23.08.2021 08.09.2021

23.08.2021 08.09.2021

23.08.2021 08.09.2021

24.08.2021 08.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1644/21

YES BANK VS 
GARG ROADLINES

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1645/21

YES BANK VS 
GARG ROADLINES

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1646/21

YES BANK VS 
GARG ROADLINES

SANJEEV 
PATHAK

OMP (I) 
(COMM)167
9/21

YES BANK VS 
YUNUS KHAN

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

24.08.2021 08.09.2021

24.08.2021 08.09.2021

24.08.2021 08.09.2021

01.05.2019 08.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1680/21

HDFC BANK VS 
AAKAT CHAKRIYA

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1681/21

YES BANK VS 
GARG ROADLINES

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1682/21

YES BANK VS B R 
TRAVELS

SANJEEV 
PATHAK

CS (COMM) 
197/2019

NATGRE 
PRODUCTS PVT. 
LTD. VS GULF 
TRADERS

DEOKANT 
TRIPATHI



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

01.05.2019 08.09.2021

03.09.2021 08.09.2021

01.09.2021 10.09.2021

01.09.2021 10.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
310/2019

NATGRE 
PRODUCTS PVT. 
LTD. VS MAA 
MANSA EGG 
CENTRE

DEOKANT 
TRIPATHI

OMP (I) 
(COMM) 
1855/21

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. VS 
BRIJ 
CONSTRUCTIONS

VIKAS 
SHARMA

OMP (I) 
(COMM) 
1821/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SHINDE 
AND SONS ENT.

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1820/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS AARYAN 
TOURS AND 
TRAVELS

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

01.09.2021 10.09.2021

01.09.2021 10.09.2021

01.09.2021 10.09.2021

23.09.2020 13.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1819/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PANKAJ 
KESHAV DHANDE

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1818/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS RAJESH 
MADAN LAL

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1817/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PANKAJ 
CHOWBEY

RAJESH 
JANGRA

CS DJ /
357/2020

SUKH SAAR SILK 
AND SAREE VS 
M/S. BLUE ROSE 
FASHION

PERVEEN 
KUMAR 
AGGARWAL



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

24.09.2018 13.09.2021

02.09.2019 13.09.2021

25.08.2021 14.09.2021

25.08.2021 14.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS DJ /
899/2018

M/S. SHAKTI 
TRADING VS M/S. 
DIRE EVENTS AND 
EHIBITIONS AND 
ORS.

DHIRAJ 
BIDHURI

CS (COMM) 
237/2019

BANK OF INDIA VS 
PAWAN TOURIST 
SERVICES AND 
ANR.

NIRMAL 
KUMAR

OMP (I) 
(COMM) 
1719/21

YES BANK VS 
KRISHNA DEVI

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1720/21

YES BANK VS 
BIJENDER SINGH 
BHATI

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

25.08.2021 14.09.2021

25.08.2021 14.09.2021

26.08.2021 14.09.2021

26.08.2021 14.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1722/21

YES BANK VS SR 
EARTHMOVERS

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1723/21

YES BANK VS 
ASHOK KR. 
KAKKAR

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1724/21

HDFC BANK VS 
MANOJ RAM 
AVTAR

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1725/21

YES BANK VS 
LOKESH SHARMA

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

26.08.2021 14.09.2021

26.08.2021 14.09.2021

26.08.2021 14.09.2021

26.08.2021 14.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1727/21

YES BANK VS 
BALAJI 
TRANSPORT

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1728/21

YES BANK VS 
SATYENDER KR. 

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1729/21

YES BANK VS 
MANOJ SHARMA

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1730/21

YES BANK VS 
DEEPAK SINGH

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

26.08.2021 14.09.2021

08.04.2021 14.09.2021

14.09.2021 15.09.2021

17.08.2021 15.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1750/21

YES BANK VS 
KANISHKA 
BABUTA

SANJEEV 
PATHAK

CS (COMM) 
162/21

ICICI BANK VS 
INDERJEET 
SINGH

PUNIT 
BHALLA

OMP (I) 
(COMM) 
2001/2021

LRNS BUILDERS 
AND DEVEOPERS 
PVT. LTD. VS MRS. 
URVASHI ARORA, 
SOLE PROP.

SRISATYA 
MOHANTY

OMP 
(COMM) 
52/21

DDA VS SATYA 
PRAKASH

ABHISHEK 
PANDEY



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

17.03.2021 15.09.2021

01.07.2019 15.09.2021

02.09.2021 16.09.2021

02.09.2021 16.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
121/21

M/S. NEXTGEN 
EXPORTS PVT. 
LTD. VS M/S. 
RUPALI TRADERS

SHRUTI 
CHOUDHARY

CS (COMM) 
111/19

ICICI BANK VS 
VINOD KUMAR

DEEPAK 
KAUSHIK

OMP (I) 
(COMM) 
1836/2021

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SHARMA 
NITYANAND 
JAYPRAKASH

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1837/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PANKAJ 
CHOWBEY

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

02.09.2021 16.09.2021

02.09.2021 16.09.2021

02.09.2021 16.09.2021

02.09.2021 16.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1838/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS SHIVAM 
ENTERPRISES

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1839/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS MANGAL 
AMOL JAMBHALE

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1840/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS ISHAN 
SUBHASH 
CHANDRA PATEL

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1841/21

YES BANK VS 
COUNTRYWIDE 
CAR RENTAL 
INDIA PVT. LTD.

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

02.09.2021 16.09.2021

02.09.2021 16.09.2021

10.09.2021 17.09.2021

10.09.2021 17.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1842/21

YES BANK VS 
BALRAM BIR 
SINGH

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1843/21

YES BANK VS 
MOHD. HARUN 

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1978/21

AXIS BANK LTD. 
VS  JASVINDER 
SINGH

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1979/21

AXIS BANK LTD. 
VS SARDAR 
ASSOCIATES

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

10.09.2021 17.09.2021

10.09.2021 17.09.2021

03.09.2021 18.09.2021

03.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1980/21

AXIS BANK LTD. 
VS SARDAR 
ASSOCIATES

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1981/21

AXIS BANK LTD. 
VS GURCHARAN

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1859/21

YES BANK VS 
COUNTRYWIDE 
CAR RENTAL 
INDIA PVT. LTD.

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1860/21

YES BANK VS 
COUNTRYWIDE 
CAR RENTAL 
INDIA PVT. LTD.

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

03.09.2021 18.09.2021

03.09.2021 18.09.2021

03.09.2021 18.09.2021

07.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1861/21

YES BANK VS 
COUNTRYWIDE 
CAR RENTAL 
INDIA PVT. LTD.

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1862/21

YES BANK VS 
SULAKHAN SINGH

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1863/21

YES BANK VS  
VIJAY PAL SINGH

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1911/21

YES BANK VS  
ANIL KUMAR

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

07.09.2021 18.09.2021

07.09.2021 18.09.2021

08.09.2021 18.09.2021

09.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1912/21

YES BANK VS 
VISHNU KR. 
AGGARWAL

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1913/21

YES BANK VS  
RAHUL SINGH

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1938/21

YES BANK VS 
INDERJEET SAT 
NARAIN

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1960/21

YES BANK VS  
SUNIL KR.

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

09.09.2021 18.09.2021

09.09.2021 18.09.2021

09.09.2021 18.09.2021

13.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1961/21

YES BANK VS  
NAIMUDDIN 
KHURSHID 
AHMED

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1962/21

YES BANK VS  
SATNARAYAN KR.

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1963/21

YES BANK VS  
MAHESH CHAND 
SHARMA

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1993/21

YES BANK VS 
NITIN SUSHIL

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

13.09.2021 18.09.2021

13.09.2021 18.09.2021

13.09.2021 18.09.2021

13.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1994/21

YES BANK VS  
LOKESH RAM 
PRASAD

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1995/21

YES BANK VS  
VINOD KUMAR

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1996/21

YES BANK VS 
SUNNY GARG

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1997/21

YES BANK VS  AH 
TOUR AND 
TRAVELS

SANJEEV 
PATHAK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

13.09.2021 18.09.2021

13.09.2021 18.09.2021

04.09.2021 18.09.2021

04.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1998/21

YES BANK VS  
REHMAT ALI

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1999/21

YES BANK VS  
ANIL KUMAR

SANJEEV 
PATHAK

OMP (I) 
(COMM) 
1876/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS ASHOK 
TOURS AND 
TRAVELS

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1877/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS RAHUL 
TOURS AND 
TRAVELS

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

04.09.2021 18.09.2021

04.09.2021 18.09.2021

04.09.2021 18.09.2021

04.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1878/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS 
MANTHAN 
PIMPLE

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1856/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS RUDRA 
TRANSLINE

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1857/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS UTSAV 
TOURS AND 
TRAVELS

RAJESH 
JANGRA

OMP (I) 
(COMM) 
1858/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS DEBAJANI 
DAS DEKA

RAJESH 
JANGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

04.09.2021 18.09.2021

02.08.2021 20.09.2021

07.08.2021 20.09.2021

07.08.2021 20.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1958/21

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. VS PREM 
TRAVELS

RAJESH 
JANGRA

OMP 
(COMM) 
46/2021

GOLDEN SAFAR 
PVT. LTD. VS 
TOYOTA 
FINANCIAL 
SRVICES PVT. LTD.

KUNAL 
CHATTERJI

OMP 
(COMM) 
48/21

GOLDEN SAFAR 
PVT. LTD. VS 
TOYOTA 
FINANCIAL 
SRVICES PVT. LTD.

KUNAL 
CHATTERJI

OMP 
(COMM) 
49/21

GOLDEN SAFAR 
PVT. LTD. VS 
TOYOTA 
FINANCIAL 
SRVICES PVT. LTD.

KUNAL 
CHATTERJI



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

28.07.2021 20.09.2021

05.03.2020 20.09.2021

05.03.2020 20.09.2021

05.03.2020 20.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
198/20

ICICI BANK VS 
ZAIN ASKARI

DEEPAK 
KAUSHIK

CS (COMM) 
155/20

ICICI BANK VS 
OLYMPIA FITNESS 
PVT. LTD. AND 
ANR.

PUNIT 
BHALLA

CS (COMM) 
151/20

ICICI BANK VS 
MOHIT KR. 
AWANA

PUNIT 
BHALLA

CS (COMM) 
153/20

ICICI BANK VS  
ASHA KAPTIYAL

PUNIT 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

10.08.2020 20.09.2021

05.07.2019 20.09.2021

05.03.2021 22.09.2021

05.03.2021 22.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
218/20

ICICI BANK VS 
MUKUL KR. BARI

PUNIT 
BHALLA

CS (COMM)  
123/19

ICICI BANK VS  
KIRAN PAL

PUNIT 
BHALLA

CS (COMM)  
101/21

ICICI BANK VS 
SANDEEP BHATIA

DEEPAK 
KAUSHIK

CS (COMM)  
103/21

ICICI BANK VS  
ABHISHEK JOHN 
JOSHI

DEEPAK 
KAUSHIK



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

09.09.2021 22.09.2021

UDAY KUMAR 14.10.2020 23.09.2021

02.08.2021 24.09.2021

23.11.2019 25.09.2021

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM) 
1964/21

YES BANK VS  
AMIT KUMAR

SANJEEV 
PATHAK

CS (COMM) 
299/20

EMU LINES PVT. 
LTD. VS BHAGAT 
RAJNATH SINGH

OMP 
(COMM) 
47/21

AIRPORTS 
AUTHORITY OF 
INDIA VS 
AADHARSHILA 
CONSULTANTS

VAIBHAV 
KALRA

CS (COMM) 
372/19

DAULAT RAM VS 
FOREMOST 
INTERNATIONAL 
PVT. LTD.

ASHOK 
KUMAR 
SINGH



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

13 SOUTH

24.07.2021 25.09.2021

S.K. BANSAL 08.01.2021 28.09.2021

14 NIL

15 NIL

16 EAST NIL

SH. VINAY KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM)  
212/21

CURE SURGICALS 
VS SS SPARSH 
HOSPITALS AND 
ORS.

RAHUL 
DUBEY

CS (COMM) 
33/21

M/S. RSPL 
HEALTH PVT. LTD. 
VS M/S. KIRAN 
AGENCY

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-
02), SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SH. SANJAY 
SHARMA-I



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of 
Electronic 
Service of 
Process

17 22/08/2019 08.09.2021

18 Shahdara NIL

19 NIL

20 North-West NIL

21 North NIL

22 NIL

TOTAL CASE WHERE ELECTRONIC SERVICE IS USED 344

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH-
EAST

CS(COMM) 
– 102/2019

PARVEZ ANWAR 
VS RAIS AHMAD

SHAMIM 
AHMAD KHAN

MS. NIVEDITA 
ANIL SHARMA

MS. SUKHVINDER 
KAUR

Sh. Vinod Kumar,
Ld. DJ (C.C.)

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST


	Form-3

